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|, 4218] TS ReelY, wvTeraTe, Rawa< 23, 2025/ 3fdaT 1, 1947
No. 4218] NEW DELHI, TUESDAY, SEPTEMBER 23, 2025/ASVINA 1, 1947
I HATAT
(zferor e o)

e, 22 faw, 2025

.3, 4336(3).— g TCHIL, ToTa STIATTH, 1989 (1989 T 24) (THF THTT I<h ATATIH F &
T w=fdq), ¥ am=r 20(7) T IT-TT (1) F Aaa STIT TAT T FT AT, FHTETL, AT 1, &2 3, 39-
@< (i), 30 TATE, 2025 (FHF TATT I ATTGAAT & & H HI(HA) Hl THIAT AT TLHT, T HATAT
(YT IE), HEATH .37, H§.3438(2), 30 AT, 2025 F AFAG=AT FRT 3 ATALHAT F IUTAE AqgAT H
fafRfde s srai wates o # faore veora oS sraiq « feaeraTs - aTst S o2 Hergoa | T2orT
T AT Y& Fit S et fFemm iy ot aed-aiesd 1 offae () F 6w g & 9g5m
afed, Fae «ft qie ffies F Fgar #He e 1 w=qrad arefe wafdetadt ” % Heare, e,
e, AT TATAT o TATSAT g AFLTF ST Tl STToTd e o STq LT T =rooqy v of;

AT STafeh, I SATSEAAT FT T I<h ATAHAA dr &= 20T &F IT-GT (4) F Aqid AF
THTATLIAL, “TSATATo” AT “THA garee” | G 13 371ed, 2025 FT TR Foha = =,

s farett oY qfireree g &g off st ure 98 i g

AT Safh, 3 ATAFH it g 202 i IT-GTT (1) F AT H TeIH THRT F Taehr e
HZ TLHIT AT Teqd FL &l 5,

6357 G1/2025 @)
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A AT g T, TeAT ITIFET & RAE F 9O g 92 ¥ I Afa=aw7 it gy 205 A 39-
ST (1) BT 9&q TRAT &1 TN F3d g0, TAERT I8 =TT Fdt & o6 2o 3ureg sqg=r § fafafds
I qEts v & forw srfsra i STt

Y T A T g 9, S Afa=aa it gy 205 FF IT-RT (2) F ATE H, TAgRT I8
HTTOTT FTAT & T SATTERTE TSTT= § 7 ATEHAAT 6 THRIIAT 217 I TqH U5 AIgHT H [A=eg i
asft FAeTHT & T ST g TR § Areitha &9 F [Afgd gr st

AT

FATedh 5T o FAIT orel H T HATAT T T ot TfRATSHT 379 “ forehaerans - arst @&ee 17
TeTgoet I T FIXT HaT T&TH il ST ATAT (S| T 9T1<h Aoel-Hied HT e (SHHTEr) % sffae
BT FT FET digd, 7a9 4T Hidie fffee F Figar €IHe wie i Teqrad drsie frfdeadt * % Faid

StEufaa it ST arett ¥ F1 FBRET Seaare qied 1 396 Aed "ierd fHawr

FH . qIqw H. 20T ai@”@ﬁ T: SR o v et
&7 .
wE | f@ | amm
FAGGI ST
T A
. R e & iR i fEwr
1 481/2 481/4 0 8 At Hide forfaes
2 482/2 482/6 2 15 ot Hie forfaee
3 482/5 T 482/5 22 5 ot Hfidz orfaee
4 258/4 258/3 6 14 ot Hie forfaee
5 227/1 227/2 5 9 ot Hie forfaee
F.ARHAT TF & Y #1 e
1 261/5 261/7 7 11 ot friz frfaee
2 263/2 263/4 0 11 ot friz forfaee
3 312/70&312/5 312/7 5 5 T Hiee frfies
4 292/2 292/1 19 3 FEHALTS LA HT0T e
5 294/2 294/3 1 14 14 ft dre forfaes
6 297/1 297/4 0 4 oft iz frfiee
7 297/2 297/2 1 0 1) Hfere
RERENIIEE
2) s FAr
8 297/3 297/3 2 2 T fefreT et
3) B gA™
oo AT ety
9 304 304/6 8 6 ot Hfidie forfaee
10 301/1 301/4 0 12 oft itz frfiee
11 303/3 303/4 10 6 ot iz frfee
BT T % ¥ F7 fFEr
1 62/2 62/4 1 5 AT TelT AT FeAT
2 64/2 64/3 1 32 1 ot oz frfee
T i % S 7 REr
1 764/3 764/3 4 14 oft diie ferfaee
2 763/2 763/4 14 13 ofT fie forfies
3 761/3 761/3 6 6 STET I AT fEEEr
4 760/1 760/3 1 0 WWWW@W
T =TT
5 756/1 756/1 7 4 HeoqT O HFRTHT 3T
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TTTHT Tt GoerouT
6 758/1 758/1 1 3 sifereT o fReaaer Attt
7 758/2 758/2 3 1 ITTEEAT T ereoren farsft
8 742/2 742/4 6 5 ft Hide forfee
9 743/1 743/13 2 8 t friz frfaee
10 743/5 743/11 1 12  friz frfaee
11 743/3 743/12 0 11 t frz forfaee
12 730/1 T 730/2 730/3 0 7 oft e e
13 729/3&1 729/4 5 0  friz frfaee
14 723/3 723/7 0 2 t frz forfaee
15 723/4 723/12 0 1 ot HHe ferfaes
16 723/5 723/14 7 8 ot HHe ferfaes
17 724 724/4 14 10 =TT Tt foraeaT
18 694/4 694/6 23 3 ft e forfaee
19 693/2 693/5 1 6 ft o= forfaee
20 687/2 687/3 0 13 ft e forfaee
21 688/1 688/8 6 3 ot Hie forfaee
22 688/5 688/10 7 0 ot Hiz forfee
23 688/6 688/6 1 13 ot friz frfaee
24 689 689/2 26 5 TS T T
25 645/2 645/2 1 13 ot frz forfaee
26 646/1 646/3 5 11 ft Hfidz forfaee
27 647/1 647/1 0 12 ft Hfidz forfaee
28 649/1 649/7 8 4 ft e forfaee
29 649/2 649/2 0 2 ft e forfaee
30 633 633/2 3 8 T ST A i g
CLERE]
31 625/1 0 3 2) STTUTEAT
3) AT
1) QIEOTodT LA
32 626/1 626/1 29 10 FAATANETS!, 2) TR
T AT TRETET
33 626/2 626/2 11 4 QTEUTCOT O TTHHAT ARTATET
34 627/3 UH 627/4 627/4 14 13 ot #reiz ferfaee
AEIRIERICE R IR e
1) RIET aeaeaT
2) T 9TLOTOT
3) AWTT
1,025/2 4) FeoqT
1| 0s02s/n 0282 6 | s Y
6) erTureaT
7) FHCAT
8) aHTHT
2 020/5 020/5 0 5 ot e Forfaes
3 020/4 020/4 4 6 oft firde fofes
4 026/3 IAHIT I AT
5 026/2 026/7 25 5 ft @ forfees
6 027/2 027/13 0 4  friz forfaee
7 027/6 027/19 0 1  friz forfaee
8 029/1 029/5 2 0  friz forfaee
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a9 I
ITFAGEAT T F A 1 Fawr
1 451/2 451/4 ft e forfaee
448/2 448/4 ft #iee forfaee
437/1 437/1 2 TTET ST
1. T fae 1@ feeear
2. 4T
TAT FareaTer YET artea
4 438 438 1 12 15 3. AT
AT a9 G T
4. T
AT 99T AT BT
. 439/2 439/4 1 4 ft dre ferfaes
439/2 1 2 TASTHAT Tl Foe o]
] 439/3 439/6 11 1 Hfive i
439/3 1 13 :mthngarlIgch
: 429/3 429/5 +ff Hfrz forfaes
429/3 25 10 =T Sfwer
o 429/1 429/1 28 ft e forfaee
429/1 22 5 HohelT
9 429/2 429/10 ff #r= e
Lo 420/1 420/8 ft Hfide orfaee
420/1 0 8 6 W
11 420/6 420/6 5 10 T dre forfaes
420/2 420/12 9 T dre forfaes
12
420/2 36 IEEGIP
L5 420/7 420/10 ft #ee forfaes
420/7 1 17 15 TTTEATT
y 421/1 421/9 +ff Hfrdz forfaes
421/1 20 11 T9TT
e 363/1 363/5 6 2 ft #iee forfaee
363/1 12 IMTIEHT
363/2 363/7 =t Hfide orfee
16 363/2 22 15 EER
17 362/1 362/1 1 0 12 AT T AT
THE AT HaHT ART: | 13 575 510
e AT § b IT: | 28 7

THE-TeT-U0F H g ATIg~a & : 104-25-06

UHE-TET-U0F § STUFHT / FTeaiers & & Aqa¥ : 120-32-00

UHE-TET-U0F § a7 & Jqa F=ar & : 11-00-00

UHE-T[ET-U0F H 3d¥ F Aqa FTT 8T @ 28-07-00

THFE-Ter-un § o g sg-Re e : 17-07-00

THE-TET-TUA | 7 : SAfSg=eT &7 : 28-07-00

[FT. &. W.Con.182/SRP-14/SCL-KODLA/24-25/262/20E/2]
HIC AT ST, q&F Soti A / a1
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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 22nd September, 2025

S.0. 4336(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.O 3438 (E) dated the 30th July, 2025 published in Gazette of India, Extraordinary, Part
I1, section 3 Sub section(ii), dated the 30th July, 2025 (hereinafter referred to as the said notification) and issued under
sub-section(1) of section 20(A) of the Railway Act, 1989 (24 of 1989) (hereinafter referred to as the said act), the
Central Government declared its intention to acquire the land specified in the schedule annexed to the said
notification for the purpose of execution, maintenance, management and operation of Special Railway Project,
namely "Proposed siding connectivity to Kodla Cement Plant of M/s. Shree Cement Ltd, with extension from dead
end of their existing Gati Shakti Multi-Modal Cargo Terminal (GCT) served by Sulehalli station on SC-Wadi section"
in the State of Karnataka.

And whereas, the substance of the said notification was published in daily newspapers namely "Prajavani*
dated the 13th August 2025 and "Deccan Herald" dated 13th August 2025 under sub section(4) of section 20A of the
said Act;

And No objections received from Any land Owners;

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority haa submitted
its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers
conferred by sub-section (1) of section 20L of the said Act, the Central Government hereby declares that the lands
specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here
to shall vest absolutely in the Central Government free from all encumbrances:

SCHEDULE

Brief description of the land to be acquired with or without structure for Special railway project namely, "Proposed
siding connectivity to Kodla Cement Plant of M/s. Shree Cement Ltd. with extension from dead end of their existing
Gati Shakti Multi Modal Cargo Terminal (GCT) served by Sulehalli station on SC-Wadi section" of Ministry of
Railways, in the district of Kalaburagi, of State of Karnataka.

S. JMC For Re- Notification
No. Sy. No. 20A Sy. No. Remarks

A G An

Kalaburgi District

Chittapur Taluka

K. Chittapura Village Land Details

1 481/2 481/4 0 8 Shree Cement Limited
2 482/2 482/6 2 15 Shree Cement Limited
3 482/5R 482/5 22 5 Shree Cement Limited
4 258/4 258/3 6 14 Shree Cement Limited
5 227/1 22712 5 9 Shree Cement Limited
K. Nagmava Village Land Details
1 261/5 261/7 7 11 Shree Cement Limited
2 263/2 263/4 0 11 Shree Cement Limited
3 312/7 & 312/5 312/7 5 5 Shree Cement Limited
4 292/2 292/1 19 3 Basavaraj S/o Ningappa

Dhangar
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5 294/2 294/3 1 14 14 Shree Cement Limited

6 297/1 297/4 0 4 Shree Cement Limited
1) Munniappa S/o Ningappa

! 29712 29712 1 0 K)adergi, 2?\3ijay Kumgr %F;o
Ningappa Kadergi,

8 297/3 297/3 2 2 3) Hari Kumar S/o Ningappa
Kadergi

9 304 304/6 8 6 Shree Cement Limited

10 301/1 301/4 0 12 Shree Cement Limited

11 303/3 303/4 10 6 Shree Cement Limited

Hosura Village Land Details
1 62/2 62/4 1 5 Parvati W/ o Maryiappa Kalal
2 64/2 64/3 1 32 1 Shree Cement Limited
Dhiggaov Village Land Details

1 764/3 764/3 4 14 Shree Cement Limited

2 763/2 763/4 14 13 Shree Cement Limited

3 761/3 761/3 6 6 Eramma W/o Nagendra
Padisetty

4 760/1 760/3 1 0 Pirappa S/o Qundappa &
Honnama wife of Gundappa
Malkappa S/o0 Sambhulingappa

° 756/1 756/1 ! 4 & Santamma W/o Mallappa

6 758/1 758/1 1 3 Amt_)ika W/o Vishwanath
Walikar

7 758/2 758/2 3 1 Sharamma W/o Shranappa
Binny

8 742/2 742/4 6 5 Shree Cement Limited

9 743/1 743/13 2 8 Shree Cement Limited

10 743/5 743/11 1 12 Shree Cement Limited

11 743/3 743/12 0 11 Shree Cement Limited

12 730/1 & 730/2 730/3 0 7 Shree Cement Limited

13 729/3&1 729/4 5 0 Shree Cement Limited

14 723/3 723/7 0 2 Shree Cement Limited

15 723/4 723/12 0 1 Shree Cement Limited

16 723/5 723/14 7 8 Shree Cement Limited

17 724 724/4 14 10 Gundamma W/o Shivappa

18 694/4 694/6 23 3 Shree Cement Limited

19 693/2 693/5 1 6 Shree Cement Limited

20 687/2 687/3 0 13 Shree Cement Limited

21 688/1 688/8 6 3 Shree Cement Limited

22 688/5 688/10 7 0 Shree Cement Limited

23 688/6 688/6 1 13 Shree Cement Limited

24 689 689/2 26 5 Raju S/o Basanna

25 645/2 645/2 1 13 Shree Cement Limited

26 646/1 646/3 5 11 Shree Cement Limited

27 647/1 647/1 0 12 Shree Cement Limited

28 649/1 649/7 8 4 Shree Cement Limited

29 649/2 649/2 0 2 Shree Cement Limited

30 633 633/2 3 8 Paruta Reddy S/o Bhim Reddy
1) Basavaraj

31 625/1 0 3 2) Sharnamma
3) Ningamma
1)Sharanappa S/o0 amanna

32 626/1 626/1 29 10 Bhagwadi, 2)Hanmanth S/o
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Ramanna Bhagwadi
33 626/2 626/2 1 4 Sharanappa S/o Ramanna
Bhagwadi
34 627/3 & 627/4 627/4 14 13 Shree Cement Limited
Donagaov Village Land Details
1)Dodda Sharnappa
2)Sanna Sharnappa
025,025/1,025/2 igﬂaﬂzppg
) , a
. & 025/3 25 16 3 5)Ayampr$1a
6)Sharnappa
7) Basappa
8) Basamma
2 020/5 020/5 0 5 Shree Cement Limited
3 020/4 020/4 4 6 Shree Cement Limited
4 026/3 Yenkappan S/o Nagappa
5 026/2 026/7 25 5 Shree Cement Limited
6 027/2 027/13 0 4 Shree Cement Limited
7 02716 027/19 0 1 Shree Cement Limited
8 029/1 029/5 2 0 Shree Cement Limited
Sedam Taluka
Benakanahalli Village Land Details
1 451/2 451/4 7 5 Shree Cement Limited
2 448/2 448/4 1 2 Shree Cement Limited
3 437/1 437/1 2 7 0 Sangana Gouda
1.Vinayak Bin Guru Siddappa
2.Suma W/o Viswanath Reddy
Patil
4 438 438 ! 12 15 3.Yankamma W/o Bas Reddy
4.Rajeshwari S/o Sharan
Bhopal Reddy
5 439/2 439/4 1 4 Shree Cement Limited
439/2 1 2 Tuljama W/o Mallappa
6 439/3 439/6 11 Shree Cement Limited
439/3 1 13 Nagappa S/o Gundappa
7 429/3 429/5 Shree Cement Limited
429/3 25 10 Sanna Bhimsha
8 429/1 429/1 28 Shree Cement Limited
429/1 22 5 Malkanna
9 429/2 429/10 Shree Cement Limited
10 420/1 420/8 Shree Cement Limited
420/1 0 8 6 Anantkumar
11 420/6 420/6 5 10 Shree Cement Limited
420/2 420/12 7 9 Shree Cement Limited
12 420/2 36 Vishwanath
13 420/7 420/10 Shree Cement Limited
420/7 1 17 15 Anantkumar
14 421/1 421/9 Shree Cement Limited
421/1 1 20 11 Narsappa
15 363/1 363/5 6 2 Shree Cement Limited
363/1 12 Shardamma




8 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

363/2 363/7 Shree Cement Limited
16 363/2 22 15 Sabanna
17 362/1 362/1 1 0 12 Devappa S/o Arjunappa
Grand TotalinA & G: | 13 575 510
Grand Total inA & G: | 28 7

Original Notified Area in A — G - An: 104-25-06

As per IMC/Actual Area in A — G — An: 120-32-00

As per Difference Low Area in A — G — An: 11-00-00

As per Difference High Area in A — G — An: 28-07-00

Additional Land High-Low Area in A— G — An: 17-07-00

Re-Notification Area in A — G — An: 28-07-00

[F. No. W.Con.182/SRP-14/SCL-KODLA/24-25/262/20E/2]
MOTHILAL BHOOKYA, Chief Engineer/Con-I11
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